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17.2.06 Pesent: Hon'ble Mr. K. V. Sachidanandan 
Vice- Chairman 

The claim of the applicant Is that 
she has been working in the Railway in 
ditfèrent capacities, butte appeared in 
the written' test for the post of Chief O.S. 
In the Notificaton dated 4.5.05 it has 
ben declared Lhat'she had been duly 
seicted in the selection test for 
prcmotion to the post of Chief O.S. The 
grivance of the applicant is that though. 
she had passed In the selection test the 
appjicant has not been promoted to the 
osof Chief O.S. and it has been lying 

vacant in the Statistical Branch. Despite 
the fact that the applicant has made 
reprsentation- on 273.2005 before the 
Restipndents the same has not been 
dispsed of by the competent authority. 

I 

/ 



H 
O.A. 42 of 21$1 

I have heard Mr. S. Huda learned 
counsel for the applicant and Dr. J. L. 
Sarkar learned cunsel for the Railsays. 

When the matter came up for hearing 
Mr. S. Huda learned counsel for the 
applicant submits that larger issue is 
involved regarding qualifying service 
of the applicant. I am of the view that 

• the application is to be admitted. Admit. 
Post the matter on 4.4.06. 

M7ft'cfi- 	 • 
Vice.Chauman 

Im 

4.4.16.. 	The c.unsel sr the. aes.nderits 

Would kike to have file thewritteri 
• 

	

	stnt. Let it ie  E•.nc.  rest the ratter 

on 28.4.56. 

Vic e-'Chairman 

I 	. 	. 

	

3.5 .2006 	Mr .S.Huda. learned counsel for 
applicant is present. Further time 1.8 

ci., 	1ç 	 sought to tile reply statement on behalf 
of Railways • Let it be done 

O) 	 postonl7.5.2006. 

t. 	 vice -chairman 
--------------- 

__ 	 bb 
\Lb 

6 	 17.502006 	The O.A. is dismissed as withdrawn. 
I 	 .. 	 in terms of the ordr passed separately. 

i k 
Vice-chairman 

bb 

I I 
, 
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- CENTRAL ADMINISTRATIVE TRIBUNAL 
GUWAHATI BENCH 

Original Application No 42 of 200 

Date of Order This, the 17th Day of May 2006 

THE HON'BL.E MR. K.V.SACH1DANANDAN, VICE CINAIRMAN, 

'1- 

Miss Parul. Das 	
0 	 •• 

Presently working as OS-i under.. 
S & 'A.O., Maugaon • 	
Guwahati-11. 

I 	 . Applicant' 

By Advocates Mr. Samsul Huda, Mr. A Hai & Ms L ,Devi 

- Vers- 

Union of India 	, '• 	
Represented, by the Gereral Manager' 
PLF.Railway 	• 
Maugaon, Guwahati-11. 

The GeheralManager (F) 
•NFRailway, Maligaon 
Guwahati-11. 

3, 	The Senior Personnel Officer (MG) 
• 'N',F.Railway, Maligaon 

•Guwahatj - 11,  - 	 ,..Respondents. 

By Dr J .L Sarkar, Standing counsel far the Railways 

ORDER (ORAL) 	, 

SACHIDANANDAL K V (V C ) 

This original application has been filed by the 

applicant seeking the following reliefs: - 	• 	' 

It 	is, 	therefore, 	prayed 	that 	your 
• 	 'Lordships may be pleased to admit this 

	

• 	• 	• 	application, cll for the re'ords to show 

	

• ,• 	, : 	cause 'as to why a direction should not be 

issued to' them directing . 'theml to dispose of 

i. 



1 

H 

a 

the appeal/representation dated 21 7 2005 
(Annexure-4). and further be pleased to 
direct th Respondents to allow the applicant 
to join in the promotional post of Chief 
O.S. in implementation of thei approvedUst 
of promotes dated4r5.2O85 (AnexLfre-3) for 
the ends of:j ustice P 

When the matter -came up today before this 

Tribunal,, Mr. S. Huda, learned counsel fori the applicant 

submits that since as per the approved list of promotes 

dated 4.5.2005 the applicnt will be eligible for O.romotion 

in the month of September 2006 only, he may be allowed to 

withdraw' the present O.A. with a liberty to approach this 

Tribunal by filing a fresh 0 A. if he is hot promoted by 

the respondents by that time. His submissiOn is reorØed. 

Or,. 3. L. Sark•ar, learned Standing counsel for the Railways 

was present and he has no pbjetiOn in this rega -'d.. 

The original 	pplication is allow.d  to be 

withdrawn and stands dismissed as withdrawn. Liberty -  is 

given to the applicant to pursue his relief, if any, after 

September 2006 in appropriate forum 	- 

(K.(.SACHIDANANDAN) 
VICE-CHAIRMAN 

BB 	
F 

I' 
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0ORIGIN I 	Lt2/ 

a Name f the AppliCant 
 

b RspOrIdefltS : Union of Iia  

C NO. Of apP1iCan 	p: Q 	 . 	 . 

IS theaPP1ic3t1Ofl in the proper form.Ye' S  

. 	ether., name 	Des xriptiofl and address of afl the pper5 .  been 

S 	
furnished in cause title 	YES/d. 	. 

4. HaS 	he application been duly si5gned and verified: YESJd 

• 5. Have the copies duly siged - YES/ 
6. Have sufficient number of copies of the application been fj1ed_YES/NO 

• 7. 	
eth'er i•l the annexueS. parties are impl?ades— ES/N. 

8 	
he t he Enflih translation o decuflefltS in th 

LnageYE 

9. 1s the pllicti 0 fl is In time  

lO.HS the Vakalatflame/ fl/of AppearflCe/AUth05 tion filed YES/N 

11 1 1s the application by IPO/BD/FO Rs.50/- 
l2.HS the pplioati0fl is maitaflahlo  

13.1-las the impugned order: orignal duly atteSed ben f!ldYES/ 

14.HaS the legible cop5eS of the annexue5 duly attesed 
fjY) 

15.HaS the Iex of decumntS been filed all avallabJ.e_YE) 

• 16.9.s the required nurnöér of envoped bearing full addreSS 

of the respondnt5 been 
 

17.Has the declaration as required by item 17 of theSfrm_YEt'' 

18.Vhether the e1ief.Soht for ariSs oUt of the 
Single YENO. 

19.Vether tne interim relief.iS prayed for :_YES/ 	S 

• 	.Incasd of condonation of delyiS filed, it. it supported 

21.ether this case can be heard by SNE B 	
WISION BENCH 

	

22.Any other points : 	
• 

23.eSuSlt of the scrutinywith initial of the Scrutiny Clerk:-. 

)- 	

- 

DEYJ!Y  



BEFORE THE CENTRAL ADMINISTRATIVE TRIBUNAL 

- 	GUWAHATI BENCH, GUWAHATI 
Tff 	iu 

CitaI AtmiistaIiVe T bQ 

1 5FEB 

t'iit 
w3ti Bench 

INM. APPLICATION 

Miss Parul Das, 

-Versus- 

The General Manager, 

NF.Railways and others 

Petitioners 

Responsents 

SYNOPSIS: 

This Original Application has been filed with the prayers that 

this Hon'bleribunal may be pleased to admit his application 

call for the records of the case issue notice to the Respondents 

to show cause as to why a direction should not be issued to 

them directing them to dispose of the appeal/representation 

dated 21.7.2005 (Annexure-4) and further be pleased to 

direct the Respondents to allow the applicant to join in the 

promotional post of Chief O.S. in implementation of the 

approved list of promittees dated 4.5.2005 Annaxure-3) for 

the ends of justice. 

Filed by 

(AbduiHat) 

Advovcate. 
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BEFORE THE CENTRAL ADMINISTRATIVE TRIBUNAL. 

GUWAHATI BENCH, GUWAHATI. 

ORIGINAL. APPUCATION NO. 	OF 2006 

Mi55 Partial Das ........... 	Applicant. 

-Versus- 

TheGeneral Manager .... 	Respondents. 

N. F. Raitways,Mahgaon, 

Guwahati-Il & ors. 

:INDEX: 

SLNo.: Particulars. paçje No. 

 OriginalApplication 1 to 11 

 Particulars of L.P.O. etc...... 12 

 Verification. 	 .... 

 Annexure-1 

 Annexure-2 	 .... 

 Annexure- 3 
. 

 Annexure-4 

 Annexure- 5 

Filed by 
4Ri 

(A.Hai) 

Advocate. 
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BEFORE THE CENTRAL ADMINISTRATIVE TRIBUNAL 

GUWAHATI BENCH.GUWAHAIL 

Miss Parul Dd5 	 ...... ApplicafiL 

-Versus- 

TheGeneral Manager, 	.. 	..... ResDofldefl 

N.F..RailwayS,Mahgaofl, 

Guwahati-il and others 

LIST OF DATE 

SLNo 	Dat 	jarticUIarS. Anuexure. 

 13.6.1972 	Applicant joined service. 

 14.9.2001 	Applicant was promoted 	. 1. 

to OS-i. 

 5.1.2005 	ApplicafltWaS noticed 	..... 2 

for test. 

 4.5.2005 	Approved list of promotteeS ...L 	3 

 19.7.2005 	Appeal filed by Applicant 4 

 17.11.2005 	Appeal filed by Applicant. ...... 	5. 

Filed by 
409 

(A. Hai) 

Advocate. 
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BEFORE THE CENTRAL ADMINISTRATIVE TRIBUNAL 

GUWAHATI BENCH. GUWAHATL 

ORIGINAL APPLICATION NO.... OF 2006. 

IN THE MATTER OF: 

An application under section 19 of the 

Central Administrative Tribunal Act, 

1985. 

IN THE MATTER OF: 

1. Miss Parul Das, 

Presently working as OS-i under S & 

AO., Maligaon, Guwahati-li. 

ADplicdnt. 
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-Versus - 
CL)  

The General Manager, 

N.F. Railways, 

Maligaon, Guwahati-li. 

The Genral Manager (P), 

N. F. Railway,Maligaon, 

Guwahati-1 1. 

The Senior Personnel Officer(NG), 

N.F. Railway, Mahgaon, 

Guwahati-1 1. 

Respondents. 

DETAILS OF THE CASEIAPPLICATION: 

(1) PARTICULARS OF THE ORDER ETC. 

AGAINST WHICH THE APPLICATION IS 

MADE: 
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/1 

The application is directed praying for a 

direction to the Respondents to implement the memorandum 

of selection for promotion dated 4. 5.2005 to the post of Chief 

0.5 in the scale of pay of Rs.7,450 - 11,5001- circulated by 

thePersonnel (NG) on behalf of the General 

Manager (P), N.F. Railways, Maligaon, Guwahati-li whereby 

the present Applicant has been ernpaneUed for promotion to 

the post of Chief O.S. 

(2)JURISDICTION: 

The Applicant declares that the subject matter 

involves in the application, redressal of which is prayed for, is 

very much within the jurisdiction of this Hon'bte Tribunal for 

judicious adjudication of the grievances of the Applicants. 

(3)LIMITATIOPI: 

The applicant declares that this application is 

filed within the time limit prescribed under section 21 of the 

Administrative Tribunal Act, 1985 for filing such application. 
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I 
(4) FACTS OF THE CASE: 

That the applicant begs to state that she has been 

working on and from 15.4.84 indifferent capacities and 

thereafter she had been promoted to the post: of OS-i, 

on 27.9.2004 which she is presently holding. 

A photocopy of the seniority list prepared 1 

by the Office is annexed herewith and 

marked as Annexure-1 to this Original 

Application. 

That the applicant begs to state that on 5.01.2005, the 

Applicant had been directed by the Respondent authority 

to sit in a selection test for promotion to the next higher 

grade, i.e. Chief O.S. in the scale of pay of Rs.7,450 - 

11,5001- in the Statistical Branch and in compliance of 

the direction issued by the authority she had appeared 

in the selection test. Thereafter in the selection test, she 

had been duly selected for promotion to the post of 

Chief 0.5., in the statistical Branch along with one 

/ 



another candidate, and her name for promotion to the 

post of Chief O.S. had also been approved by the 

compete4uthority on 4.5.2005. But till date she has not 

been promoted though post of Chief O.S. has been lying 

vacant in the Statistical Branch of the N.F.Railways. 

Maligaon,and as such, she filed an appeal on 21.7.2005 

before the General Manager (P), N.E. Railways, Maligaon 

through proper channel requesting to pass an order for 

promotion to enable her to join in the promotional post 

of Chief O.S. 

(III) That the Applicant begs to state that as there was no 

response to the appeal filed by the applicant on 

21.7.2005 before the Respondent concerned, for 

allowing her to join in the post of Chief O.S. in the 

Statistical Branch of the N.F.Railways, which has also 

not been attended to by t he Respondent concerned. 

A copy of the Circular/ Notice 

dated 5.01.2005 asking the Applicant 

to sit in selection test for 

/ 

[1 
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promotion to the post of Chief O.S. a 

copy of approval list of promotes dated 

4.5.2005, a copy of the Appeal filed by 

the applicant dated 21.7.200 is 

annexed herewith and marked as 

ANNEXURES-2, 3, 4 respectively to 

this Original Application. 

The Applicant begs to reserve the right to 

produce more documents relevant to service of the 

Applicant before this Hon'ble Tribunal as and when those 

are made available, it so advised. 

(IV) That the Applicant begs to state that the administration 

of the N.F.Railways has been ignoring the specific 

instructions of the Railway Board's Circulars in the 

mal±er of promotion and the authority violate s the 

Rules by not promoting the Applicant even though her 

name being approved for promotion to the post of 

Chief O.S. 
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(V) That the applicant further begs to state that the action 

	I 
	

of the Respondents in not implementing the Annexure-3 
	

I 
i.e. the approval list of promotes, is malafide 

unconstitutional, discriminatory, without jurisdiction. The 

inaction of the Respondent concerned to depose of the 

appeals/representations filed by the Applicant is in clear 

violation of the principles of natural justice and the 

procedure established by law. As the aforesaid approval 

list of promotes dated 4.5.2005 (Annexure-3) is valid 

and prepared without any defect, the authority is duty 

bound to implement the same allowing the Applicant to 

join in the promotional post of Chief O.S. for the ends of 

justtce. 

(VI) 	That the Applicant begs to pray ,  that the 

Respondents may be directed to implement the approval 

list of promotes dated 4.5.2005 (Annexure-3) on the 

grounds stated hereinabove. 

(5) RELIEF SOUGHT FOR AND THE GROUNDS: 

(a) For that the approved list of promotes dated 

45.2005 (Annexure-3) is a valid document without any 



-11- 

defect beinQ prepared by the authorities after due 

compliance of the procedures laid down by the 

norms/rufes/guidehnes, and as such, the approved list of 

promotes dated 4.5.2005 (Annexure-3) is liable to be 

implemented for the ends of just ice by directing the 

Respondents to promote the Applicatico to the post of 

Chief O.S. 

(b) For that if the approved list of promotes dated 

4.5.2005 (Annexure-3) is not implemented then there 

will be a cause of injustice to the Applicant and would 

occasion miscarriage of justice and there will be em 

irreparable loss and injury on the part of the applicant 

due to no fault of her, and as such, it is a fit case where 

your Lordship may be pleased to pass n order directing 

the Respondents authority to allow the applicant to join 

in the promotional post of Chief O.S. 

(C) For that the Respondent authority should 

have considered the appeal/representations of the 

applicant dated 21.7.2005 (Annexure-4). But the 

aforesaid appeal / representations have not been 



/ 
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disposed of and is lying pending without any action, 

which is in violation of the principle of natural justice 

and the procedure established by law 

'!•- 	ce4ui- 

and in violation of the provisions of 

Articles 14 and 21 of the Constitution of India and as 

such. Your Lordship may be pleased to pass an order 

directing the Respondent authority to implement the 

approved list of promotes dated 4.5.2005 (Annexure-3). 

(6) GROUND OF EXHAUSTION OF REF4EDYIF ANY: 

The 	applicant 	had 	already 	filed 

appeal/representations dated 21.7.2005 (Annexure-4 ) 

before the authority concerned claiming promotion on 

the basis of the approved list of promotes dated 

4.5.2005 (Annexure-3) brou9ght out by the competent 

authority and thus the applicant had exhausted all the 

remedies by filing appeal/representations before the 

Respondent authority concerned. 

I 

I 
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MA1TER NOT PREVIOUSLY FILED OR PENDING 

IN ANY OTHER COURTS: 

The applicant declares that she has not filed 

any suit not any writ petition before any Court nor any 

such suit nor writ petition is pending anywhere. 

INTERIM ORDER PRAYED FOR: 

Pending final disposal of the Original 

Application, this Hon'ble Tribunal may be pleased to 

direct the Respondents to consider and dispose of the 

appeal/representations dated 21.7.2005 filed by the 

applicants to implement the approved list of promotes 

dated 4.5.2005 (Annexure-3) allowing the applicant to 

join in the promotional post of Chief O.S. 

RELIEF SOUGHT FOR: 

It is, therefore, prayed that your Lordships 

may be pleased to admit this application, 

--4! 
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call for the records of the case, issue notice 

to the Respondents to show cause as to why 

a direction should not be issued to them 

directing them to dispose of the 

appeal/representation dated 21.7.2005 

(Annexure-4) and further be pleased to 

direct the Respondents to allow the applicant 

to join in the promotional post of Chief O.S. 

in implementation of the approved list of 

promotes dated 4.5.2005 (Annexure-3) for 

the ends of justice. 
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PARTICULARS OF THE I.P.O. 

I.P.O. No.... 

Date............ 

Payable of..... 

LIST OF DOCUMENTS: 

As stated in the index. 
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VERIFICATION:. 

I, Miss Parul Das, D/O late CK.Das,aged about 34 

years, presently working as O.S.I. under S & &O.,Maligaon, 

Guwahati-il in the district Of Kamrup, Assarn, by profession 

as stated herein above, do hereby verify that the statements 

made In this application are true to my personal knowledge, 

information and belief. 

I sign this verification on this the I 	th day of 

February, 2006 at Guwahati. 

SIGNATURE. 
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ANNEXURE- 2, 
NORTH EAST FRONTIER RAILWAY. 

NO.E1254/32 (Q). 	 OFFICE OF THE GENERAL 
MANAGER(RA) 
MALIGAON,GUWAHATE-1 1. 
Dated 5.1.2003. 

To 
SEAO/Maligaon. 

Sub:- Selection for filling kup of 2(two) posts of Chief OS in Scale Rs.7450-
11500/- in Statistical. 

It has been decided to held a selection for filling upof 2(two) posts ofthief OS in 
scale Rs.7454-11300/- (UR-1ln$±atistical Branch. The selection will be 
conducted in the shape of eonly-Tlie date of the selection as scheduled to be 
heldare as under. 

Written Test 	: 18.12005 
Absentee test 	: 25.2.2005. 
Venue 	: FA & CAO Conference Hall. 

As such the follong OS/i in scale Rs.6500/10500/- in order of seniority may be 
advised to keep them selves in readiness and directed to appear in the above vwitten test 
on 18.2.05. 

/ 

Sri Sart: Sa (LIR) OS/i 
Smti. Debajani Das (UR) OS/i 
Sri Pulin Ch.Das (UR) OS/i 

Smti, Nita Das (SC) 	OS/i 
Sri Srinewas Prasad(SC) OS/i 
Miss Pil Das 	(SC) OS'1  

(GR-Candidate) 
S & AfMaligaon. 

-do- 
-do-

(SC-Candidate) 
-do- 

-do- 
-do- 

If any staff is on leaveisick list on outside Official duty may be informed 
accordingly. 
Imp. 
T.C.O. General 
infomi the Office 
concerned. 21.1.02. 

T.C.O. 

Sd!- N.N.Thakur,20.01.05 
Senior Personnel Officer ( NG  ) 
for General Manager (P) MLG. 



4. 

'5 'I 	
•I1 • •5 	, 
h 

4' I 

i s  

5 	II 

SI, ' -• 

• 	;.: 
-'1 5) 

.4; 

s--i-- 

I • ' 	 •7 ; -- 

•; 	 : 	 .: 	
: 	

S 	I 	''('i )/.h(I. .4 
• 	

g L1 	 :1T''i) 9 i I. • 	
c.CY-!d _ 	3 ,  _ 

NOFUfl1aAST 	Et,.t ZAILVY* .i  

1fl o 	( 'j e9( 	II 

• 

' 	.U/ 	. 
. 

in tho Sc1oGtion 	itto 	rost)J1.on 
for tho post of c  
of 	5ttiticL3. 	1r&i&1, tho fj 	 cn14ato 	n 

in 	found qua1ifid hvo pr3vicionally 	en 
'ain oan ol I ad 	f or promti'nito'tho post àf Chief OS 
in ScI 	Ps. 7454-11500/- 

1 	 -. . 	' 	• 	 : 	. 	., 	 . 	, 

	

N?no & Dosintin 	?1co of 	flrnrk 
Abrkin 0  

	

A .,...ai.S_......_. .4 	- 	.a. *.*S. .._-.S 	- --- 	 -.•--- 	.___- 
5•• 	

. 	5 

.Y 	. . 	i.t.Nita D a s (Sc),/.1T1&AO/l;LG. 	Qj1ifte4 '9;--;;1 
• 	 . 	 Il 

11 I 	• 	. 	. 

 

• 2 9 Iii ss Ptru1 Das (Sc,oS/i 	S&AO/MLG 0  

	

. ;. 	 mi ?anel. ha 	rap±oved by 'tho cesmpo±en± I)1rtho11tf. 
ofl 2-5--20,50 	 A 

5— 	1 	$ 

	

S'; 	
S 	

j 	'• ' 	

: 	• 	 , 	

5, 

• ~01  

	

• 	 5 	
5 	 5 	5 

S 	 •• .,• 	
5 	

5 	 5 	
5 

	

list 	 (N. N. 1h&'kur ) 
• 5 

	 5 	
'. 

. •S• Personnol Officer (NG) 
for GGner 3j. Mnger (?) 	110 

ro1a/254/32(Q) •• 	 ,Ma1igabn cIt.: 4' -5--2Qt'5 

	

I •.• 	 • 	S 	 •... 	• 	• 	 ' 

Copy forwrd for in1ori 1 ticm rnocessnry action t0 

I f. rxcAo/M1iqon. 	r, 

• I 	; 	 . 	• 	
• 	.. 	t 	• 	' 	 • 	• ': 	• 	'':' 	.. 	:! 	.' 

' 

2, S&AQfMaligeOn. 

orno ,Inchargo/Statis.Co)1/LM(,APDJ 
KII, rSK, 

I 	 I" 

I 	 4o P/Caso. 	 II 

5 C_i 

- 	 1 for Gonorc1 Mançjor (P)Maflj i 
*1 	, 	• 	 • 	1 	 • 	

' 	
A'S 	. 	1 •5•' l 	• 	 \V-' 	( • 	' 	•t_. 	\/" 	e •' 	• 	 1 

,,i 	1,, 	
" 	 S 	• 	

' 	 I' 
- 	• 	, 	

• 	 ;.i 	
. 

_., 	•. 	 . 	, 	: • 	I 
I . 	l,•- 	 • 	?,A ' 	,, 	/ 	* 	 • 	 '.'I 	 • 

• 	': 	 • 	• 	• 	
'- 	

:' 	 . 

4 	 _ 	 1 1 
	A 

	

I 	 II, 

C) 	' 
• 	

' :. -1 	 • 	
• 	

55, 	 /•I•• 	 2 	_'A; 	 • 	 .... .• 	5 

	

I 	/ 	 I' 
j 	I 	t 	

II 	I 	 I 	j 	•, 	

,, 	

tl' 	I 	 - - - 

H•  

: 	I 



TIMM M, F-2 

1iv 
To :  

The General Manager(P), 
N.F.Paway, 
Mliti 

Qr 

- o 

(Through Proper Channel) 

Dt. 19,07.05 

Sub Praye for pos+rg of Chief OS aga'& ex'9 veca ,'c)es at 

..
. 	. 	 Sttlsticai Branch, M&igon office. 

1 	 , 	 Ref Memorandum No. E!254l32IQ-dt. 04.05.2005 

I 	 . 	' 	 ..

i

. 	 - 	- 	 . 	I 	 rctth iIli 	fP the vvtri reterence o m e 	uv I LH 

following for your information and necessary order please. 

That Sir. written test was held on 1 802.05 for the empanelled of candidates 
for the post of Chief OS and in this test, my name Miss Paru! Des, 034, S AO.'MLG 
quiiuied against SC" post were empanelied by the competent authority on 0205.05 

In view of the facts and circumstances stated thereih before, I pray -• 

1) 	To make arrangement for posting in the post of Chief OS for the 
undersigned. 

For this act of greatness and kindness I shall remain ever grateful to you. 

Yours faithfully, 

(Parul Das 

Copy to 

Zonal Secretary, All India SC & ST Employees Association .. for information and 
needful please. 
Generai Secretary ;  r..r.auway, MzoCor unon, Miaiiaaon H for his information. 
and personal intervention in this regard. 
Genera! Secretay, NP Railway Mzdoor Union. Me!igaon(Womefl Branch). 

(ParulDas) 
(ThQ,I 
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SL?No. 	.16302 
DISTRICT: 

IN THE GAUHATI HIGH COURT 
--.........

•• •TOFASSAM NAGAND, MEGHAYA, MANIPUR,TRIPU 
AND ARUNACHAL PRADESH] 

0 9 	NO .............. .2- OF2 

MAIM. 
' 

t2-i--2—.L i 

VERSUS 
r. N. F. 

APPELLANT 
PETITIONER 

RESPONDENT 
OPPOSITE-PARTY 

Know all men by these presents that the above named ..........-Q... 
do hereby nominate constitute and appoint Sri/Smt a- 

..................... 	Advocate and such of the undermentioned Advocates as shall 
accept this Vakalatnama to be my/our true and lawful Advocates to appear and actforme/us in the matter noted above 

r that purpose to do all acts whatsoever in that connection including depositing or 
papers, deeds of corn posion etC. for me/us

Jn !  r 

I 	\. ) no Advocate will be bound to appear and act on my/our behalf. 

ereunto set my/our hand on this 	I 't... 	Day of 1  

N. M. LAHiRI  (Sr. Adv.) K.R. PATHAK DR N. K. S1NGHA MRS. K. BHAUACHARYYA 

B. M. GOSWAMI (Sr. Adv.) BHUBANESWAR KALITA (I) D.C. MAHANTA (Sr. Adv.) A. K. BARPUJARI 

J.P. BHATIACHARJEE (Sr. Adv.) B. R. DAS (Sr. Adv.) T.C. Ki-IATRI S.S. SHARMA 

D.C. SE-IARMA S.P. DEKA MS. BINOYA DUT1A S. P. ROY 

B. K. GOSWAMI (Sr. Adv.) D.R. GUHA BHABATOSH BANERJEE K.K. BHATRA  

A. M. MAZUMDAR (Sr. Adv.) S.A. LASKAR R.K. JA1N R.P. SHARMA 

P. K. BdARUA (Sr. Adv.) SAUKAT ALl (Sr. Adv.) MRS. AN1MA HAZARIKA S.C. BISWAS 

S. N. BHUYAN(Sr. Adv.) B. K. ACHARYYA G.K. BHATTACHARYYA (Sr. Adv.) P. C. RAYMEDHI 

J. K.BARUAH(Sr. Adv.) MRS. USHA BARUAH PRANABANANDA PATHAK (Sr. Adv) UTPAL DAS (I) 

ANIL SARMA(Sr. Adv.) N.C. DAS (Sr. Adv.) T.C. MAJUMDAR (Sr. Adv.) DR S. S. HARLALKA 

B.K. DAS(Sr. Adv.) A.K. BHATTACHARYYA (Sr. Adv.) DR H. N. DAS (Sr. Adv.) D.R. GOGOI 

M. A. LASKAR(Sr. Adv.) A. B. CHOUDHURY B. C. MALAKAR KHA1RUL BASAR 

DR S.N. CHET1A T.S. DEKA (Sr. Adv.) . SAMSUL HUDA A.S. CHOUDHURY (Sr. Mv.) 
A.S. BHATTACHARJEE (Sr. Adv.) K. P. SARMA (Sr. Adv.) 	. /1 BHADRESWARTANTI DINDAYAL AGARWALA 
A. R.BANERJEE (Sr. Adv.) B. P. BORAH (Sr. Adv.) N.N. SARMA KAMAL AGARWAL 

D.K. HAZARIKA (Sr. Adv.) H. K. SARMA JANARDAN DAS 	 - MD. SAMNURALI 
N.N. SAiKiA(Sr. Adv.) PRABIN BARTHAKUR (Sr:Adv.) CHAITANYA BARUAH (Sr. Adv.) JOYDEV CH. DAS 
J.M. Ci-1OUDHURY(Sr. Adv.) M.C. BARTHAKUR A.C. SARMA V. K. BHATRA 
P.K. GOSWAMI (Sr. Adv.) P.C. GAYAN N.Z.AHMED A.C. BORBORA 
P.G. BARUAH (Sr. Adv.) C.K. SHARMA BARUA (Sr. Adv.) N.C. PHUKAN P.K. KALITA 
C.R. DE (Sr. Adv.) ANUP KR. DAS MUN1N (GAUTOM) SARMA SAILENMEDHI 
D. K. BHATrACHARYYA (Sr. Adv.) DR Y.K. PI-IUKAN (Sr. Adv.) FA1ZNuRAU MRS. M.B. DU1TA CHOUDHURY 
D.K. TALUKDAR (Sr. Adv.) DIBAKAR GOSWAMI D.K. KAKATI P.C. GOSWAMI 
R.P. AGARWALA (Sr. Adv.) HIRENDRA NATH SARMA (Sr. Adv.) 	G.N. SAHEWALLA (Sr. Adv.) APURBA SARMA (I) 
D.P. CHALiHA(Sr. Adv.) 	.- B1JON CH. DAS G. K. JOSHI (Sr. Adv.) K.H. (SALiM) CHOUDHURY (Sr. Adv.) 

MRS. K. DEKA R.L. YADAV A.A.MIR 	 -. A.K. PURKAYASTHA 
BiSHNU PRASHAD PRAFULLA ROY MS. REKHA CHAKR.AVOR1TY ASH1S DAS GUPTA 

S.S. RAHMAN A.C. BURAGOHAIN B.P.KATAKEY (Sr. Adv.) L.P. SHARMA 

GOLAP SARMA B.L. SINGHA MRS. JHARANA BORAH ViJAY HANSAR1A 
S.R. BHATTACHARJEE (Sr. Adv.) P.K. MUSAHARY S. N. SARMA (Sr. Adv.) B. N. SARMA 
P.C. DEKA (Sr. Adv.) M.Z. AHMED MD. ABDUL MANNAN J. L. SARKAR 

BHARGAVCHOUDHARY R.P. KAKOTI DIL1P KR. DAS (Sr. Adv.) R.C. SANCHATI 

P.K. DAS Si. RASUL PRADIPKHATANIAR J.P. BORA 

A.K. CHAUDHURI GURMOORTHYGOPAL N. CHAKRAVORTY (Sr. Adv.) SISHIRDUUA 

B. R. DEY B.K. GHOSE (Sr. Adv.) MRS K. YADAV . C.R. BORAH 

A.K. PHOOKAN (Sr. Adv.) S. K. BARKATAKi DR B. P. TODI (Sr. Adv.) P.K. GOSWAMi (i) 
N.S. DEKA 



0 	 (2) 

M. SAHEWALLA 
H.A. SARKAR 
MRS. RUMA BORDOLOI 
B. K. JAIN 
NILOY DUTTA (Sr. Adv) 
CHINMOY CHOWDHURY 
KAMAL NAYAK 
SK. N. MOHAMMAD 
GIRISH MISHRA 
JOGINDER SINGH (Sr. Adv) 
ABUSHARIF 
B.B. NARZ.ARI 
MD. ABDULWAHED 
NASIMUDDIN AHMED 
MANORANJAN DAS 
DR GOBIND [AL 
B.C. PATHAK 
F.H. LASKAR 
MRS. M. HAZARIKA 
SAURAV KATAKI 
MD. ABDUL HAl 
GAUTAM UZIR 
A.R.A. CHOUDHURY 
MRS. MANJULA DAS 
BHABENDRA N. SARMA 
BENUDHARDAS 
S. L. TULSHYAN 
N.N. KARMAKAR 
MRS. REETA BORBORA 
HRISHIKESH ROY 
PRADIP DAS 
MD. M. H. RAJBARBHUIYAN 
MRS. J. B. KHARBHISH 
D. N. CHOUDHURY 
S.S. GOSWAMI 
K. K. MAHANTA 
JAGDISH SHARMA 
P. S. DEKA 
MONINDRA SINGI -I 
N.R. PHOOKAN 
K.P. PATHAK (Sr. Mv) 
ARUP KR. GOSWAMI 
S.S.DEY 
DIGANTA DAS 
MRS. B. ACHARYA 
DI LIP CHOUDHURY 
LAKSHESWAR TALUKDAR 
S.P. MAHANTA 
SK. CH. MOHAMMAD 
HASIBUR RAHMAN 
MS. AJANTA DHAR 
B. IBOCHOWBA SARMA 
A.K. MAHESWAR 
P.N. SINGH 
NIIAMONI GOSWAMI 
MS. BHARATI DEVI 
DRZ.N. SHARMA 
K. K. DEY 
G.K. DUTTA 
B. MRINAL CHOUDHURY 
KUMUD BARUAH 
APURBA KR. SHARMA 
NAZRUL ISLAM 
RAJIB BORUAH 
SRI KANTA HAZARIKA 
K.N. CHOUDHURY (Sr. Adv) 
MRS. ABHA BHATTACHARYYA 
A.K. THAKUR 
A.C. MAHANTA 
MS. BHUMIKA CHOUDHURY 
DR A.K.G. THAKURIA 
D.K. MISRA (Sr. Adv) 
DR A.K. SARAF (Sr. Adv) 
R.C. BARPATRAGOHAIN 
MD. ALl SEIKH 
B.K. TALUKOAR 
NISHITENDU CHOUDHURY 
G.P. BHOWMIK 

MD. ABDUL 1-IAKIM (I) 
UPENDRA NATH DAS 
P. K. GOSWAMI (II) 
SANJOY MITRA 
MS. KALYANI DEVI 
PARAMANANDA TALUKDAR 
MANABENDRANATH 
O.K. KOTOKY 
T. BIDYUTBIKASH 
S.B. SARMA 
S.K. SAHA 
YADAB DOLO! 
R.C. DAS 
P.K TI WAR! 
D.C. LAHIRI 
PRANAB BORAH 
DR(MS.) S. RAHMAN 
MRS. S.D. BHATTACHARYYA 
MANOJIT BHUYAN 
RAMESH BARPUJARI 
MRS. NIRUPAMA SAIKIA 
JENAT MOLLAH 
PUS PA KT. BORA 
M.L. SHARMA 
MS. TRI BENT GOSWAMI 
R.K. MALAKAR 
BISWAJYOTI TALUKDAR 	- 

P.K. BARMAN 
ANIL CH. DU1TA 
SINGHNAD CHOUDHURY 
DIUP MOZUMDER 
A.M. BUZARBARUAH (I) 
ARUP KR. SHARMA (I) 
MD. JASIMUDDIN AHMED 
DR P.N. HAZARIKA 
ZIAUL KAMAR 
MRS. M. PHUKAN 
R. K. SAIKIA 
SUBRATANATH 
DHANESI-I DAS 
H.N. GOSWAMI 
H.P. BARMAN 
MS. JYOTI TALUKDAR 
SACHIN KR. SHARMA 
L.R. DUTTA 
J.N.CHAKRAVARTY 
QZI. S. KUTUBUDDIN 
S.K. KEJRIWAL 
MS. PRATIMA DAS 
JAGANNATH BARUAH 
MD. M. AHMED 
MS. B. K. DEVI GOSWAMI 
B.C. SARMA 
MS. J.D. ACHARYYA 
V.M. THOMAS 
K.K. PHUKAN 
B. DEVA GOSWAMI 
AMALCHANDRA DAS 
MS. BAHARUN SAIKIA 
MRINALKR. CHOUDHURY 
MS. AHMEDA BEGUM 
D.C. KATH HAZARIKA 
MD. MOTIUR RAHMAN 
MS. DIPTI DAS 
GOPINATH DAS 
M.K. JAIN 
MS. BASANA RAJKHOWA 
S.C. DUTTA ROY 
S.L.JAIN 
B. K. BHAUACHARJEE 
MS. ANUPAMA DEVI 
MS. M. BUZARBARUAH 
MS. MRIDULA DEVI 
BHASKARJ. DUTTA 
MAN 1K CHANDA 
K.K. MOUR 
B.B. G000I 
ABDUR ROSHID 

M.R.PATHAK 
P.K. SHARMA 
P.K. BARMAN 
RAJEN CHOUDHURY 
MD. NAZIMUDDINAHMED 
MD. HABIBUR RAHMAN 
JAYANTA CHUTIA 
A.K. ROY 
R.K.PAUL 
ASWINI THAKUR 
JOG ESWAR SAIKIA 
A.K. SARKAR 
P.B. MAZUMDAR 
L.M. KSHETRY 
M.K. SAIKIA 
A.J. DAS 
BISHNU BURAGOHAIN 
A.F.G. OSMANI 
SANJIB SAIKIA 
MS. PORI BARMAN 
MD. A. SABUR CHOUDHURY 

N. KALITA 
MS. MANOSHI HAZARIKA 
MS. A. BHAGAWATI 
RANJAN BARUAI-I 
JNAN CH. NATH 
KR. DEEPAK DAS 
MONMOHAN TALUKDAR 
UPAMANYU HAZARIKA 
AMLANDUUA 
BILLAL HUSSAIN 

J. MAHANTA 
M.D. CHOUDHURY 
MS.S. DEKABARUAH 
MS. NILIMA DEVI 
SATYEN SHARMA 
RAM CH. SAl KIA 
UJJAL BHUYAN 
DIBAKAR SHARMA (I) 
MS. A.G. BARUAH 
MS. MANJULI 0EV 
AMARENDRA CHOUDHURY 
DR P. K. BHUYAN 
MS. G. D. MAZUMDAR 
JYOTIRMOY ROY 
ASH IS BHATTACHARJEE 
MS. PRANATI SHARMAH 
KHARGESWAR DAS 
H.K. BAISHYA 
BISWA NATH SHARMA 
CHANDAN DAS 
S.K. LAHKAR 
RASAMAY DUTTA 
MS. S. BAYAN ROY 

N. DEVNATH 
D.C. DUUA 
MS. SNIGDHA BARUAH 
MRS. P.M. DUTTA 
H.S. THANGKHIEW 
P.J. SAIKIA 
RAJ KR. AGARWALA 
KAMALESH K. GUPTA 
B. C. CHOUDHURY 
JAI RAM GIRl 
SANTANU BHARALI 
P.K. ROY 
MS. GOURI SINHA 
P.C. DEY 
K.K. NANDI 
R.N. PURKAYASTHA 
S.K. SINGH 
O.K. GOSWAMI 
R.K. JOSHI 
D.C. CHE11A 
MD. ABDUL HAN NAN 
MD. IQBAL HUSSAIN 
DEBJIT KR. DAS 
MS. A.D. tHAKURIA  

MS. ANUBHA DAS 
MS NEELI BORDOLO! 
D.K. KOTHARI) 

- * * 
KALYAN BHAITACHARJEE 
DAYAL CH. BARMAN 
MS. R.L. GOGOI 
MD. K.A. MAZUMDAR 
U.C. BHATTACHARYYA 
TAYUM SON 
MS. R. DAS MOZUMDAS 
MS. SYEDA I.A. BEGUM 
A.S. NIJAMUDDIN 
RANJAN MAZUMDAR 
RAMENDAS(I) 
N.N. OZAH 
S.K. PAUL 
MUKPER11N 
DR AC. PHUKAN 
M.C. DEKA 
PALLAV KATAKI 
S.C. KEYAL 
MS. S. B. BHUYAN 
SKH. MUKTAR 
APARESH CHAKRAVARTY 
MS. J. PHUKAN GOGOI 
GAUTAM BAISHYA 
SIDHARTHA BHATTACHARYYA 
M.P.SI-IARMA 
RANJITDAS 
RAMESH GOENKA 
PHANIDHAR GOGOI 
MS. P.B. HATIKAKOTI 
MS. SUNITY SONOWAL. 
MS. BABITA GOYAL 
BIMAL CHETRI 
PREM SHARMAH 
BISWAJEET GOSWAMI 
MRS. EVA KAKOTI 
T.C. CHUTIA 
V.K. CHOPRA 
S.K. SINGH 
C.T. JAMIR 
MALKIT SINGH 
H.KSHARMA 
SUDAMACHAUHAN 
U.K. BORTHAKUR 
MS. GEETA DEKA 
MS. N. DUTTA SHARMA 
MS. S. ADWANI 
P.J. PHUKAN 
MS. R. PATHAK BORAH 
MD. M. H. CHOUDHURY 
RABHUSSAIN 
C.K.DAS 
PALIABH BHOWMICK 
S.M. SARKAR 
S.KGOSWAMI 

- HARMOHAN TALUKDAR 
R.M. CHOUDHURY 
MASLIM GHANI 
J.C.BEZ 
BIJAN CHAKRABORTY 
A.B. ROY (Sr. Adv) 
A.M. BUZARBARUAH (II) 
UTPAL RAJ SAIKIA 
L. NESSA CHOUDHURY 
DHIRAJ KR. SAIKIA 
J.K. MISRA 
BIPULSARMAH 
MS. S. DAS BARUAH 
G.K.ThAKURIA 
H.K.NATH - 
RAFIQUL ISLAM 
K.R. SURANA 
MS. L. CHENTALAPATI 
MS. D. DAS ROY 
ANUPALDU1'TA 
P.K.ROYCHOUDHURY 

F 



K.C.JAAHANTA 
B. . TALUKDAR 
Rg.DAS 
PRABIR CHOUDHURY 
KHAGENGOGOI 
RAJES WAR SARMA 
T.G. BARUAH 
D.G. BARUAH 
MD. ABDUL HAKIM (II) 
A.C. KALITA 
B.C. SAIKIA 
TAFAZZUL HUSSAIN 
TAUHIDUL ISLtM 
R.D. LAL 
B.C. CHAKRABARTY 
MS. SUN ITA KERJIWAL 
SUKUMARCHOUDHURY 
G.C. PHUKAN 
N.H. MAZARBHUYAN 
BIMAN BARUAH 
TONNING PERTIN 
BASARUDDIN AHMED 
MS. DEEPA BORAH 
MD. ABDUL MALEQUE 
J. C. GAUR 
H.K. CHOUDHURY 
BIPLAV CHAKRAVORTY 
P.N. CHOUDHURY 
ARUNESHDEB ROY 
MS. N. BHATTACHARYYA 
PRABIN MAHANTA 
H.K. MAHANTA 
A.C. BARUAH 
M.M. RAY 
P.K. DAS 
MS. SOH ELI SEAL 
MR. AJANTA TALUKDAR 
MRS. N. T. NATH 
NIRMALENDU SINHA 
MISS. Z. TSIBU KHRO 
MS. ANITA DEVI 
MRS ANU BARUA 
MS. FATIMA AHMED 
NILUTPAL BARUA 
MS. B. DUTA DAS 
UTPAL CH. DAS 
ARUP KR. SARMA (II) 
MS. S. BARPUJARI 
S.S. SAMADUR RAHMAN 
BISWAJIT PRASAD 
MS. M. PRADHAN 
A.K. JAIN 
MS. JYOTIMALA KONWAR 
MS. CHANDANADEKA 
D.R. BORA 
H. R. KHAN 
SYED I. RAHMAN 
PARAMANANDABORAH 
JAYANTA TALUKDAR 
MS. BONTI SARMA 
KULENDRA BHATTA 
MS. A. DEKA LAHKAR 
P.K. BARUAH (II) 
CHITTARANJAN GOSWAMI 
N.K. BARUA 
B.K. BAISHYA 
IFTEKHARAHMED 
D.C. NATH 
MS. NILUFAR RAFIQUE 
ZAFAR IQBAL 
MS. MEG HAMALA SHARMA 
AJANTA SARMA 
ADIL ARMED 
MS. NAN DITA MORAL 
MS. DEEPANJALEE DAS 
OP. BHATI 

• DR (MRS) P. CHAKRABARTY 
JAINUDDIN ARMED 

(3) 

B. KARPUKAYASTHA 
SIDHARTHA SARMA 
A.K. DEY 
S.K. MEDHI (I) 
MD. SHAMSUL ISLAM 
RATUL GOSWAMI 
JOYRAM SAl KIA 
BHUMIDHAR BARUAH 
DEVA KR. SAIKIA 
PRAN BORA 
DEBAJYOTI TALUKDAR 
MS. M.D.G. BARUAH 
BRABANI PHUKAN 
RAHMAN ALl 

.DHIRENDRAKR.DAS 
K. BORAH 

ALOKVERMA 
HRISHIKESH SARMA 
A.R. S IKDAR 
NITYANANDA BARUAH 
N.K. NATH 
DR PAUL PETA 
MS. ARIFA K. CHOUDHURY 
D.M. BORDOLOI 
BHABA KANTA GOSWAMI 
M.K. GARODIA 
MRS. R. PHUKAN SAIKIA 
J. N. SARMA 
HAMIDUR RAHMAN (I) 
KAMALESH SHARMA 
BISWADEVSINHA 
H. K. DAS 
B.D. KONWAR 
TN. SRINIVASAN 
DILIPBARUA 
N.J. DUTTA 
J. K. BAISHYA 
MATHEIM LINGGI 
MS. APARNA DEV 
AVIJIT ROY 
KRISHNENDU PAUL 
HALADHAR KALITA 
DIBAKAR GOSWAMI (II) 
MRS. N. DEVI SARMA 
C.R.DAS 
MS. ANJU TALUKDAR 

P. DEY 
MRS. INDRANI SARMA (I) 
MS. BI-LANU SENAPATI 
DEBASISSUR 
MS. ANURUPA DEY 
D.C. BORAH 
R. K. PRADHAN 
SANTANU BHATTACHARYYA 
SATYAJEET SHARMA 

.DEBAKR.DAS 
PRIYATOSH BHA1TACHARJEE 
PARITOSH PURKAYASTHA 
MS. RINABHATTACHARYYA 
DEBAJIT BHATTACI-IARJEE 
PRADIP DUTA ROY 
M.K. MAJUMDAR 
B. M. CHOUDHURY 
SOUMITRA SAl KIA 
SYED MD. T. CHISTIE 
DR (MRS.) M. PATHAK 
MS. KALPANA BARUAH 
B.W. PHIRA 
S.R. RAVA 
MS. P.B. BHATTACHARJEE 
S.C. BHARALI 
MANOJ AGARWAL 
HARENDAS 
MS. AJANTA NEOG 
ARNAB BISWAS 
SAH IDA BEGUM 
MONMOHANGOSWAMI 
P.C. CHOUDHURY 

M.N. NATH 
MS. UMA CHAKRAVORTY 
MS. JUTHU<A CHAKRABORTY 
MS. S. SENAPATI 
MANASH SARANIA 
MRS. PRANITA CHOUDHURY 
DEVASHIS THAKUR 
MS. Z. ARA BEGUM 
K.C. SARMA 
SUMAN CHAKRABARTY 
ABRAR AHMED 
MS. SANGHAMITRA DOWERA 
PRASANTA KHATANIAR 
ANUP JYOTI SARMA 
S.C. CHAKRABORTY 
P.M. DASTIDAR 
HAMIDUR RAHMAN (II) 
MS. DEEPAWALI SHAH 
D.K. CHOMAL 
MS. ASHA JAIN 
MD. A.H. LASKAR 
AJIT DAS 
MS. REETUJA DUTFA 
S.K. TEWARI 
TAPANKR.DAS(I) 
SHAH S. A. RAH MAN 
PARAG K. DUTFA 
P.C. BARPUJARI 
B.N. HAZARIKA 
R.R. KALITA 
M.K. SHARMAH 
B.C. KALITA 
DR B.U. AHMED 
M.U. MAHMUD 
B.N. SARMA BORDOLOI 
SALAHUDDIN AHMED 
MRS. J. SAIKIA BHUYAN 
NARAYAN CHAKRABORTY 
SASHANKA DASGUPTA 
RIPUNBORA 
JAYNALABDIN (I) 
T.P MAZUMDAR 
ANUPAM SARM/ 
KAMESWAR LASKAR 
U.K. THAKURIA 
J.M.DAS 
MS. G. DAS LAHKAR 
CHANDRA BORUAH 
S.P. SHARMA 
BHUBANESWAR KALITA (II) 
N. K. GOLDSMITH 
SURAJIT DUTA 
A.K. MEHTA 
ANJAN J. SAIKIA 
A.K. BARUAH (II) 
BALDEVSINGH 
Y.S. MANNAN 
RAJSEKHAR 
PULIN BISWAS 
MONOJ BHAGABATI 
SON ESWAR DAS 
MRINAL SARMA 
MD. A. ALAM KHAN 
MRS. J. CHAKRABORTY 
MS. S.B. CHOUDHURY 
U.S. AGARWALLA 
P.K. SENSOWA 
O.K. MAHESREE 
N.N. BHUYAN CHOUDHURY 
SARBES WAR DAS 
MRS. AMI B. SARMA 
AFTAB ALAM 
J.K. ADHYAPOK 
COL(RTD.) M. GOSWAMI 
B.K. SINGH 
MD. AYUB ALl 
ADHIR S. CHOUDHURY 
S.R. SAIKIA 

BAHADUR RAMCHIARY 
TAPAN DAS (II) 
MRS. PUSPA GOGOI 
MS. APARAJITA SHARMA 
AJOY KR. DAS 
BIML KR. JAIN 
REKIBUDDIN AHMED 
MRINAL KALITA 
MS. CHANDRAMASARMA 
K.D. CHETRI 
S.J. BARTHAKUR 
MS. ANJANA DAS 
K. KATH HAZARIKA 
PARITOSH BANIK 
ARUNABH CHOUDHURY 
BHASKAR DUTTA 
TAYAM SIRAM 
DULAL TALUKDAR 
C.R. BISWAS 
BHASKAR KR. SHARMAH 
A.K. SAIKIA 
DINESH AGARWAL 
MS. PANCHALI BHAUACHARYA 
MS. MAMONI CHOUDHURY 
MS. TRIPTIDHARA DAS 
SURAJIT CHAKRABARTY 
MS. U. BHATTACHARYYA 
MS. MOMIKSHYAARUNA (OZAH) 
RAJESH AGARWALL 
ABDUL MALIK 
MS. D.S. NEOG 
MS. N. N. ARMED 
MS. S. 1. SARMA 
H. B. GOSWAMI 
KHIZIRUL MONIR 
MRS. K. K. CHOUDHURY 
MS. MAMON DEKA 
MS. DEBJANI SEAL 
MS. PRIYANKA BARUA 
ABHIJIT BHArFACHARYYA (I) 
MS. ECHO SHARMA 
KALYAN PATHAK 
MANISH GOSWAMI 
MRINMOY KHATANIAR 
DIPANKAR BORA 
SUMANSHYAM 
BEDADYUTICHOWDHURY 
MS. BORNALI BHUYAN 
MS. BANTI DUTTA 
MS. MÔUSHUMI DEKA 
MS. CHANDANA NANDI 
SUN IL AGARWAL 
HARI KANTA DEKA 
MS REHANA BEGUM (I) 
O.P. SAHARIA 
S.C. ACHARYA 
S.S. DUTTA 
AKHTAR PARVEZ 
MS. N.S. THAKURIA 
S.S. MOZINDER BAROOAH 
DIPU MANI TRAKURIA 
JAINULABEDIN (II) 
JAWRA MAIO 
JOGEN RANDIQUE 
I.A. TALUKDAR 
BIKRAM CHOUDHURY 
NABAJIT BHARALI 
MRS. H. M. PRUKAN 
A.R. MEDHI 
MD. BABULUR RAHMAN 
P.K. PODDAR 
MD. ILIASH ALl 
RAMKRISHNABHATFACRARJEE 
M.K.MISRA 
R.J. BARUA 
B. K. DUTTA 
MRS. S. DAS BHUYAN 
MRS. M. RAJKUMARI 
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ACHYUT OZAR 
BIKAS HAZARIKA 
MS. MOM NATH 
S. K. DAS 
RAHMAT AU 
DEVAJIT SAIKIA 
MAT1N B. U. AHMED 
B. K. HAZARIKA 
SON JOY SARMA 
MD. A. J. ATIA 
ASH IF ARMED 
MATIUR R.AHMAN 
A.K. BASFOR 
SHOUMEN SENGUPTA 
D.K.JAIN 
MS. MALLIKA DUTA 
AJUNGLA AIER 
H. B. SARMA 
PRAJNANC. DEKA 
ARINDAM BARThAKUR 
M.J. DAS 
P.K. TALUKDAR 
MS. MOHSYNA SYREEN 
MS. K. M. PHUKAN 
MS. J. RANI BORA 
MANASH BARUAH 
K.K. BHA1TA 
MRS. RAM DU1TA 
ASLAM KHAN 
PRANAB CHAKRABORTY 
MS. PURABI KALITA 
JAYANTA DEKA 
NAVAROON NATH 
MS. NIRFvtALI TALUKDAR 
N.A. LASKAR 
NAJROL 1-IAQUE 
MIThUNTALUKDAR 
KANHAIYALAL GUPTA 
MRS. M. GOHAIN 
MRS. GFTA MEDHI 
B.S. BASUMATARY 
N. P. DAS 
BHRUBA KR. SAIKIA 
INDRANEELCHOWDHURY 
MRS. R. S. CHOWDHURY 
SUBRAT BHUYAN 
MRS. JYAISNASIKDAR 
MRS. M. SARMA BARUAH 
J. P. DAS 
HIRALAL MAURYA 
KAMALAKSHYA DAS 
MS. IPSITA GOHAIN 
MS. DIPASHREE SINHA 
MS. NIRUPAMA BARUAH 
MS. PAP IA CHAKRABORTY 
HAREKRISHNA DEKA 
SAJID RAHMAN 
MS. APARNA AJITSARIA 
G.B. DAS 
DEBAJEETTHAOSEN. 
S.K. MEDHI (U) 
BEGUM R. A. SULTANA 
ALOK DEB 
MS. B. CHAKRABARUY 
MS. INDRANI CHETIA 
MS. ANUPAMA DEVI 
SIDDHARTHA BARUAH 
S.R. RAJBONGSHI 
K.K. BHA1TACHARYYA 
MS. MANJULIKA BAROOAH 
MS. MANJUSHAJHA 
MD. KHORSHEDAU 
ZAHANGIR HUSSAIN 
S. N. 0EV PUZARI 
DIGANTA KR. MISRA 
MD. AFTAB RUSSIAN 
MRS. N. S. AHMED ISLAM  

MS. G.R. MAHILARY 
M.KMODI 
l.A. HAZAR1KA 
SHAJAHAN ALl 
DHIMAN TALUKDAR 
U.P. BARUAH 
MS. ARUNIMA SENAPATI 
MS. SUJATA CHANGKAKOTI 
A.L. MANDAL 
UTPAL DAS (HI) 
S. K. KHAITAN 
MRS. V. L. SINGH 
ARNAB JAN DEKA 
S. K. SINGH 
MRAN BARAH 
MRS. A. A. BEGUM 
SONES WAR SAl KIA 
J. P. CHAUHAN 
DEBAJIT GOGOI 
GAUTAM SOREN 
AFSARUDDIN CHOUDNURY 
JOGEN BORDOLOI 
SUNIL KR. SINGHA 
MRS. B. BHUYAN 
ARUN NATH 
MS. M. BORDOLOI 
SADHAN KALITA 
CHINMOY BHAUACHARYYA 
ANUPAMCHAUDHURY 
PRABAL KATAKI 
SANJU GANGULY 
R.K. BOTHRA 
MS. NAVANITA MITRA 
RAM NAKSHTRA 
S.N. RAY 
D.K. SARMAH 
MS. ANUPAMA DASS 
MISS. R. DEKA 
L.K. BORAH 
R.K. ADHIKARY 
S.K. SI-IARMA 
MISS. ANITA DAS 
J. K. SARMA 
MRS. M. CHOWDHURY 
ZIAUL ALAM 
MS. N. HOMCHAUDHURY 
S.K.SINHA 
ROMENBARUAH 
ARUPANANDA CHOWDHURY 
NILADRI BHATrACHARYYA 
MS. I. KRISHNATRAIYA 
MS. PAI-IARI SAIKIA 
N. K. BARKAKATI 
ASHIM KR. CHOUDRURY 
MS. S. HAZARIKA 
RUPJITDE 
R.K.NATH 
D.J.DUUA 
R.K. SARMA 
DINAMANI SARMAH 
PARTHA CHOU DRURY 
B.P.SINHA 
ROFIQUDDINAHMED 
AISWARYYA SARMA 
MS. A. BARUA 
MD. NIZAMUDDIN SEIKH 
DIGANTA GOGO! 
SANJIB ROY 
MS. KALPANA GOGOI (SARMAH) 
ANIRBAN DAS 
MRS. INDRANI CHOWDHURY 
ANAN KR. BHUYAN 
PALASH DAS 
MS. BIPAAKKHI BORTHAKUR 
DIPAK KR. DEY. 
PARTHA P. BARUAH 
AJIT KR. DUUA 

MD. BAHARIJL ISLAM 
MD. TARIQUL ISLAM 
ABU SAVED 
BHASKARBARMAN 
MS. BIJOVA BAIRAGI 
PABITRA S. BHATTACHARYYA 
SURAJIT BHARALI 
MS. BABINA BEGUM 
MS. NANDITA BHARALI 
SUJIT KR. GHOSH 
MISS. RUPALIM DAS 
PRANAB SHARMA 
MISS M.M. BORAH 
MS. BANTI BAISHYA 
RADHAM. DAS 
PADMES WAR DEKA 
ANUPAM CHAKRABORTY 
ANGSHUMAN BORA 
RAJEEVDAS 
BISWAMBHAR SHARMA 
1-IARGOBINDA BORUAH 
MS. JITUMONI SHARMA 
PUTUL CH. GOSWAMI 
RANJAN GOGOI 
MISS. LOLITA RENGMA 
MISS. BASABI DAS 
MS. RUPANJALI DAS 
MAN ISH CHOUDHURY 
MISS. MARAMEE GOGOI 
NABIN DEB NATH 
MRS. CHAYA DEVI 
MS. BASHARI SEAL 
MISS DEBALINA CHOUDHURY 
MS. SMRITISHREE CHAKRAVARTY 
MISS. MAMANI BASAR 
MISS. SANCHITA ROY 
MISS. ANJALI DAS 
DIPAK KR. KALITA 
NURUL I. CHOUDHURY 
MD. A.K. HOSSAIN 
MS. KAVERI MEDHI 
KAUSHIK GOSWAMI 
ABDUR R. SHEIKH 
MS. TAPASI DAS 
HEMANTA KR. SARMA (II) 
MISS. OIPSHIKHA DAS 
RAJESH KR. BHATRA 
SAGAR RAVI G. 
PADMADHAR UPADHYAY 
MISS. PEACE LAHKAR 
IKBAL H. SAIKIA 
DIBYAJYOTI BORAH 
MISS. HASINAYESMIN 
MRS. JURI D. BARMAN 
MISS. ASMINA BEGUM 
MRS. RAKHEE B DEB 
MRINMOY DU1TA 
MISS. SANTANA SARMA 
BIMAL SARMAH 
AMBAR BARKATAKI 
MISS. NIZIFA KI-IANAM 
MS. BARNALI MAHANTA 
MIZAZUR R. BARBHUIYA 
SANJAY ROY 
IM11 LONGJEM 
MISS. BIPASHA SARKAR 
MISS. RINI SHARMA 
SHAMIMA JAHAN 
NILOUTPAL RAJKHOWA 
R.K. DEV CHOUDHURY 
SONIT KR. SAl KIA 
MISS. SEWALI KEOT 
MS. MITALI MAHANTA 
GAUTAM KR. SARMA 
SHAHAB UD. MAZUMDAR 

ABDULMANNAF 
RAGHUNATh PD. ROY 
NURMOHAMMODSARKAR 
SANTOSH JAIN 
SUNILKR. JAIN 
DIPENJYO11 DU1TA 
MRS. BANANI DAS 
RAJESH KR. CHAYENGIA 
MS. ASHA TEWARI 
MRS. R. BORO BORAH 
MISS. REKHA DEKA 
MS. N. MEDHI KALITA 
MAF4ASH GARODIA 
JAKIRUL I. BORBHUIYA 
SUBIR BHA1TACHARJEE 
MS. DIPIKA BORGOHAIN 
MRINALENDU CHOUDHURY 
DHRUVAJYOTI PATHAK 
KAUSHIK HAZARIKA 
DIUP BARUAH (II) 
MD. ABDUL MATLIB 
RAJ[B HAZARIKA 
NABASHISH GOSWAMI 
DEBASHISH BATACHARYA 
KUMUDCH. BORO 
NARENDRA NATH JHA 
RANDEEP SHARMA 
MS. TAMANNA BORA 
MRS. FARIDA BEGUM 
NEELANJAN DEKA 
DEVASHIS BARUAH 
MS. MEETA DEY 
TUSJ-IAR KT. RAJKUMAR 
MISS. S. MADHURI NEOG 
MRS. RUNUMI DAS 
MISS. B. MAYA CHHETRI 
MD. MASUD-UR-RAHMAN 
HAZARIKA 
TAPANCH. DAS (III) 
SANJAY KR. CHAKRABORTY 
MRS. D. BAISHYA (GOGOI) 
MS. ANJU AHMED 
RQBIN KR. DUTA 
SHARIF UDDIN 
MRIDUL KR DAS 
MRS. CHANDANA SNOME 
RITU PARNA HAZARIKA 
ABHIJIT DAS 
MS. KANCHAN NEWAR 
HRISHIKESH DAS 
PRABIN DAS 
ANKUR BHUYAN 
MRS. SHAHNAZ BEGUM 
DEVA KR. DAS (II) 
MS. ROUSHANARA CHOUDHURY 
RABINDRA CH. PAUL 
MS. M. BI-IATrACHARJEE 
MS. NAVANITA BARUAH 
UJJAL KR. GOSWAMI 
MRINALKT.NATH 
DURGA P. MANDAL 
MiSS. NAMITA CHOUDHURY 
DILIP KR. JAIN 
MISS. IJUMONI THAKURIA 
ARUN DEV CHOUDHURY 
NAKUL KALITA 
MS. MUNMUN B. SARMA 
MISS. RANJUMONI NEWAR 
MOIRANGTHEM G. SINGH 
SANDIP BHATrACI-IARJEE 
DEBASHISHSAIKIA 
NANDANSARKAR 
SOFIQUR RAHMAN 
UDAYJ. SAIKIA 
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FR
AKAJ KR. DEKA 

AN H. LASKAR 
BANASHREE GOGOI 

MISS..HIRAMONI DEKA 
ISWAR CH. GOGOI 
MISS BIJOVA SINHA 
MD. KURBANAU 
SAHIDUL H. SARKAR 
GAUTAM SHARMA 
MISS. ADITI BHAITACJARJEE 
DHRUBA BANIA 
GAUTAM CHAUDHURY 
SATYABRAT 0EV SARMA 
MRS. NIRADA SEAL 
NARAYAN D. BI-IUYAN 
KULAJIT DAS 
MD. ASLAM KHAN (II) 
SAMIUL MUNIR 
SANTANU GOSWAMI 
NARAYAN SHARMA 
MS. PANCHALI BRAHMA 
MAN ISH NATh 
MISS. REHNA BEGUM (II) 
MS. RAJI CHETRI 
KISHOR KR. BHANSALI 
DIBAKAR BORAH 
NARESH MARKANDA 
MRS. MAITREYEE BORAH 
JAYANTA KR. PARAJULI 
BAPAN CHOWDHURY 
UTPAL KR. KALITA 
MS. APARAJITA SAIKIA 
MRS. MEERA H. BORAH 
DEBABRATA SAHA 
MS. ANIMITA GOSWAMI 
'MS. MANOSHI SHARMA 
MISS. SATYAWATEE KONWAR 
MD. JAKIR H. KHAN 
BIJAN KR. MAHAJAN 
ABHIJIT BHATFACHARJEE (11) 
ARSHAD CHAUDHURY 
PRANAB KR. DAS 
MS. MITALEE LAHKAR 
KHANINDRA LAHKAR 
MS. MANJU BORDOLOI 
SUSHANTA S. BAROOAH 
MS. S. HAZARIKA (BORA) 
MD. ASLAM 
PP.ANJAL DAS 
MS. PANNA SHARMA 
MS. MONALISA KONWAR 
SANDI K. DEORI 
MS. M. CHAKRABORTY 
DEBOJITSENAPA11 
RAJKUMAR T. SINGH 
MS. B. GHOSH (SEN) 
MS.TASFIA HUSSAIN 
MRS. MEHBOOBA BEGUM 
JAI KISI-tAN BAJAJ 
MS. JAYATI PURKAYASTHA 
MS. PAREE GOGOI 
A. M. BARBHUIYA 
MISS. ARJUMANDA BHANU 
MS. KANGKI BORKATAKI 
BINOY PATHAK 
NITYANANDA UPADHYAYA 
SANJflSHIL 
MS. JULIE MAHANTA 
MRS. MADHABI SAIKIA 
MISS. BABITA RANI DAS 
SANTANU KR. DAS 
MISS. DOLORINA PAThAK 
SUBHRANGSU OHAR 
PARAMA KUMAR GOGOI 

MISS. GOPA SUTRADHAR 
IKBALAHMED 
SANJIB GOGOI 
ABHIJIT BHAUACHARYA (III) 
SUDIPTO BKATAHARJEE 
PRAHLAD KR. BRAHMA 
MS. JAGRITI RAJKUMARI 
KUSH RAM BORA 
MS. DEEPALI KALITA 
DEEPAK BORA 
DIPANKAR PD. BORAH 
RAJESHKR. AGARWAL 
MRS. SACHITRA BORA 
SUJOY GOSWAMI 
RINKU MAHANTA 
JAIDEEP PURKAYASTHA 
ZAKIRUL AHSAN 
MISS. RINKI BISWAS 
MISS. SHABNAM CHEURY 
MISS. MANASHI CHOUDHURY 
SANTANU RAJ GOGOI 
MISS. SHARMILA DAS 
MRS. RUPREKHA DAS 
MS. ARPITA PAUL 
JOY DAS 
DHRUPAD KASHYAP DAS 
MS. SARMISTHA BARUA 
MRS. PRANITA PAThAK 
MS. MOUSHUMI DAS 
MS. BULIE SARMAH 
MS. NANDINI MUKHARJEE 
NEERAJ ANAND 
GITARTHA PATHAK 
SANKAR P. BHATACHARJEE 
MD. KOHINOOR ISLAM 
SYED MUSFIQUR RAHMAN 
PUSPENDRA KR. MEDHI 
SANJIB KR. SINGHA 
MISS. NILAKSHI GOSWAMI 
MISS. MANISHA SHARMA 
GAUTAM RAHUL 
MS. ANITA VERMA 
TONGPOKPONGENER 
ANIL GOHAIN 
MISS. ANUJITA BORA 
SANJAY KR. SINGH 
SANJIBBARIJAH 
MISS. SOBHANA SAIKIA 
MISS. MOON BARUAH 
BRIJESH SHARMA 
MISS. RAKHI PATHAK 
RATAN CH. DAS 
NABAJIT NARZARY 
SAFIQUL HUSSAIN 
NASIR UDDIN 
MS. N.M. BORDOLOI (BORA) 
PRAKASH KR. BOTHRA 
BIJOY CHETIA 
SUBHAJIT BAN 1K 
SAHADEV DAS 
DR K. UDDINAHMED 
MD. A. Q. AKANDA 
PRADIP KR. AGARWALA 
MD. FARID U. BARBHUIYA 
MISS. NIYATI KALITA 
MRS. SADHANA KALITA 
ARUP GOSWAMI (II) 
MS. ARUNDHATI BORA 
MS. RITAMANI GOSWAMI 
SHUROTZAMAL SHEIKH 
SUMAN CHETIA 
ALAKESH 0EV SARMAI-I 
RANJIT KR. GOSWAMI 
JAKIR HUSSAIN SAIKIA 

BHUPEN CH. PEGU 
KIJNTAL SHARMA PAThAK 
DEEPAK KEJRIWAL 
MISS. AMI SAIKIA 
MRS. RUBI G. GOHAIN BARUAH 
MISS. JOYATI PAUL 
MISS. ANOWARA MAZUMDAR 
MISS. MADHUSMITA BAISHYA 
ABHIJITDAS 
BIJOY KR. DAS 
JAHURUL ISLAM 
MISS. GITUMANI DEKA 
MS. HIRANYAMAYEE BARUA 
MD. JEHIRUL I. AHMED 
MS. PRTIBI-IA DEKA 
MRS. S. BORPATRAGOHAIN 
MRS. MANASI DAS 
SYED S. FAR000UE 
PARANGAM N. GOSWAMI 
ANOWAR HUSSAIN 
ADITYA HAZARIKA 
SHIMANTA NEOGI 
RUPAKDHAR 
TAPAS DHAR 
RAJA JOY PHOOKAN 
MANOJ KR. SHARMA 
ROUSHANLAL 
MD. ROFIQULALOM 
MISS. PRANATI DAS 
RATIJL DAS 
MISS. BAGMITA SARMA 
MISS. P. R. MAHANTA 
SANTANU BORTHAKUR 
MISS. MITALI BHUYAN 
MISS. SABINA VASMIN 
KISHORE KR. HAZARIKA 
MOYNUL H. CHOUDHURY (2) 
JONAB ALl AHMED 
BI-IASKAR NATH 
AUN SARMA 
KULA PD. GOGOI 
H. M. A. MANNAN LASKAR 
BIBHASF-I PATHAK 
MD. JYOTSHNA ALl 
JITU BORAH 
MISS BABITA DAS 
MISS RUNMANI DEKA 
MISS MURCHANA SARMA 
ASHOK KR. BORA 
RANJAN KR. BHARALI 
BIJAY KRISHNA SEN 
MISS MEDHA LILA GOPE 
DR N.G. GOSWAMI 
KASHEM BHUYAN 
MISS LIYANA RAHMAN 
M. U. MONDAL 
MISS PARUL DAS 
JAYABRATA SINHA 
MISS BIJAYA HAZARIKA 
MISS SUMITA CHOUDHURY 
DEBAJIT BARUAH 
MISS DIPANJANA NANDI 
ABDUL KASHIM TALUKDAR 
BIKASH SARAF 
MS. AMVALIKA MEDHI 
BABUL KUMAR DAIMARI 
MISS IVALINA DEKA 
SANJIB GOSWAMI 
SABYASACHI P. CHOUDHURY 
DEBA KUMAR BORDOLOI 
MANINDRA CHANDRA DAS 
MUL HOQUEAHMED 
BATU KRISHNA BORAH 
MISS BANDITA 0EV  

MISS JULI GOGOI 
MS. V. N. LASKAR 
MISS RANJITA VERMA 
HARINARAYAN SARMA 
MISS DIPANJALI DEKA 
MD. ALAM GEER 
NUR ISLAM 
BABUL DEKA 
AJOY KR. PHUKAN 
ATAL TEWARI 
MISS WAHEEDA REHMAN 
N. UNNI K. NAIR 
NABADIP BAROOAH 
J.A. HASSAN 
MISS SANGEETA SARKAR 
ANJAN KR. DAS 
MISS JAVA CHANDA 
NITESH BKATRA 
MISS DOROThY ROY 
MS. ARPANA BORAH PHUKAN 
MISS LIPIKA TALUKDAR 
MISS MEGHALI DEHINGIA 
MISS RIMLY BARUAH 
MS. BIPASHA DAS 
MS. PRANITA DAS 
ABHIJEET KR. BARUAH 
SULTAN AHMED 
MISS BARNALI BARUAH 
MRS. M. MAZUMDER DEB 
MS. PANKAJA UPADHYAY 
THANESWARSARMA 
ASHIM TALUKDAR 
ABID ALl 
MS. SIMA GUPTA 
D. N. BHATTACHARYYA 
MISS SUDAKSI-IINA KI-IANIKAR 
ASH IMANTA GOSWAMI 
ANIL SHARMA BHATRA 
K. R. PATGIRI 
DEBENDRA SAHARIA 
RAJIB SARMA 
MUSTAFA JAMAL QUADIR 
MISS MANASKANTA BARUAH 
MISS KAVITA K. JAIN 
TAPAN RANJAN DAS 
TRIDIB KALITA 
MS. MAMONI ROY 
SAIDUL ISLAM 
MS. SI-IAMIMA BEGUM 
DIPANKAR BAGCHI 
SHYAMAL AICH 
MS. KANIKA SINGHA 
JAGADISH CH. GOGOI 
MISS SWARNALI S. CHOUDHURY 
HARIBRATA CI-IANDA 
MUKUTCH. BHAUA 
SUJITKR. ROY 
RAJU GOSWAMI 
NANI G. KUNDU 
SHEKHAR CHAKRABORTY 
OM P. AGARWAL 
RANABRATABANERJEE 
MS. SUM ITRA SARMA 
MRS. BANDANA DEKA 
TARUN BORA 
MOTI RAJADHIKARI 
MISS SABBINA YASMIN 
BISWAJIT BURAGOI-IAIN 
MRS. BOBY G. BURAGOHAIN 
MISS SANGEETA BURAGOHAIN 
NEEL KAMAL DEV NATH 
MISS DIPANNITA CHAKRABORTY 
NAZMUL I. MAZARBHUIYA 
PRASANTA HAZARIKA 
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MS. NAZNEEN AHMED BISWAJITCHAKRABORTY N. ANIX SINGH KARAEJI KALITA 
RIYAJU9DINANSARI MD. RAFIKUL ISLAM (III) BANDAN KR. KAR MISS MAF4KA HOUDHUR 
SOURAVSHARMA BINODANTALUKOAR BIKRAMMALAKAR M!SFLUFADAS 
MS. SIMA RANI DEY MISS MINERVA BARTHAKUR LALIT KR. MINDA VAFIQUIL ISLAM (IV) 
MS. SWARNALATA GOSWAMI ti1SS NITU HAWELIA MD.FAJLEY K.R. AHMED MASTIERSHELIM 
MAINUL H. BARBHUYAN RAH&JL BEZBARUAH AMZAD HUSSAIN MRS. SUNITI KALITA 
MUKTIRAM LA.SKAR ABU BASERUDDIN AHMED PHANINDRA KALITA MD. NEKIBUDDINAHMED 
MISS BINITA BARUAH SUMIT DAS JITEN AYENG RAJIB BORPUJARI 
RAFICUL ISLAM (II) SANACHOWBA SINGHA MS. KABERI DEKA DIGANTA BARMAN 
MISS kAMALA SNGHA YUNUSH AHMED PRADIP KR. KALITA (II) 
MISS ANL*'AMA ROY MISS RITA DEVI SANTANU BORA 

Received from the executant , Mr/M&...' 	.. O..... üiII1ead And Accepted  

'9 metus in the case . 
A vocate Advocate tocate 

And Accepted And Accepted 

Advocate 	 Advoàate 

(Printed and cPub(islied by GauhatiYtigh Court cBarfissociaion,, çuwafiati -781001 
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